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Title: Resolution regarding special status to the State of Bihar.

MR. CHAIRMAN: Item No. 13 Dr. Bhola Singh.

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Mr. Chairman Sir, he can speak now; it may be continued in the
next Session.
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MR. CHAIRMAN: You may continue your speech next time. Now, time of Private Members' Business is over. Please sit
down.

MR. CHAIRMAN: Now, we will start 'Zero Hour".



But before I call the name of the hon. Members, I say that there are many hon. Members who have submitted their
notice for making special mention. I would request all of you to please confine your speeches within 2-3 minutes. Please
cooperate with the Chair.

Shri Rajen Gohain.



